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CENTRAL ADMINISTRATIVE TRIBUNAL
PR INGIPAL BENCH
NEw DEIHI

G.P. NO. 428/93 in
O.A. ND. 1901/92

New Delhi this the 25th day of Apr il, 1994

COEAM ¢

THE HON'BLE Mi. JUSTLE V. S. MALIMATH , CHAIEMAN
THE HON'BLZ Mi. P. T. THIRUVENGADAM, MEMBER (a)

R, D. Lal Dogra S/G Shyam Lal Dogra,

Ret ired Assistant Engineer (Const.),

Northern Railway , Patel Nagar

R/O B-53, ashok Enclave,

Peera Garhi, Delhi-110041. s e Petitioner

By advocate shri S. K. Sawhney

Versus

Le shri Masihuzzaman,
General Manager,
Northern Railway,
New Delh ic )

2. Sshri Aurobindo Ghosh,
Finagncial adviser & Chief
Acounts Off icer (Conmstruction),

Northern Railway, Kashmeri
Gate, Delhi. cen Responde nts

By advecate shri H. K Gamgwani

Q R D E R (CB,
shri Justice V. S. Malimath -

Both the ccunsel submitted that the judgment

has simce be:n coumplied with, Hence, these proceedings

are dropped. :
P W
( P. T. Thiruvengadam ) (Ve S. Malimath )
Member (A) Chairman



